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Ceiling on Profit and expansion of 
Trade and Commerce

1566. DR. BAPU KALDATE: Will 
the Minister of FINANCE be pleased 
to state:

(a) whether there is any proposal 
to enact a suitable legislation -to 
equate land ceiling with the profit and 
expansion of trade and Commerce;

(b) whether Government views this 
curtailment of income from land and 
the profits from trade, commerce and 
industry as a discrimination; and

(c) if not, reasons therefor?

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) to (c). Ceil
ings on land were imposed with a view 
to reducing disparities in incomes 
and wealth in the rural sector. The 
same objective is sought to be achiev
ed in the non-agricultural sector 
through the taxation of income and 
wealth.

Shifting of Surplus Labour to Iural 
Industrial Cooperatives

1567. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION be pleased to state
whether Government propose to bring 
about basically a small peasant econo
my integrated through production and 
marketing cooperatives and gradual 
shifting of surplus labour to rural in
dustrial cooperatives?




